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Insolvency Professional
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Cell No : 9830047033 *** E-Mail: -poddar.sanjay@gmail.com

ANNEXURE 2: CLAIMS OF UNSECURED FINANCIAL CREDITORS

Name of the corporate debtor: Gujrat Metallic Coal and Coke Limited

Date of commencement of liquidation: 03.11.2021

List of Unsecured Financial Creditors as on 10.07.2023

(Amount in %)
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Notes:

e  As per Regulation 18 of the Liquidation Regulations, the Liquidator has
e  The claim amount admitted is subject to further scrutinization based on subsequent i

of the Hon'ble NCLT, or otherwise.

e Asregards claims submitted after the last date of submission i.e.

substantiated the whole or part of the claims from the evidence and supporting documents received by him.

nformation / documents sought from the Corporate Debtor / creditors, and the Liquidator may modify / correct the li

31 December, 2021, the Liquidator will admit the claims only on general or specific orders of the Hon'ble NCLT.
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